FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
FDS MANAGEMENT SERVICES PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor FDS MANAGEMENT SERVICES PRIVATE LIMITED

2. | Date of incorporation of corporate debtor | 05" January, 2007
3. | Authority under which corporate debtor is | Registrar of Companies, New Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74140DL2007PTC157502
Identification No of corporate debtor
5. Address of the registered office and | DDA Built UP Flat No.20 Ground Floor Block-4 Situated at
principa| office (|f any) of Corporate Shlvajl Marg Moti Nagar, New Delhi, West Delhi - 110015
debtor India
6. | Insolvency commencement date in | 9™ January 2023
respect of corporate debtor
7. | Estimated date of closure of insolvency | 8 July 2023 (180" day from the date of commencement
resolution process of resolution process)
8. | Name and registration number of the | Manoj Kumar Anand
insolvency professional acting as interim | (Registration No IBBI/IPA-001/IP-P00084/2017-
resolution professional 2018/10180)
9. | Address and e-mail of the interim | Registered address: - 2, Community Centre, 3" Floor,
resolution professional, as registered with | (Near PVR/McDonald), Naraina, New Delhi-110028
the Board Email Address — anandmanoja@gmail.com
10. | Address and e-mail to be used for | 2, Community Centre, 3" Floor, (Near PVR/McDonald),
correspondence  with  the interim | Naraina, New Delhi-110028
resolution professional Email: - fdscirp@gmail.com
11. | Last date for submission of claims 29" January, 2023
12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, | Name the class (es): Not Applicable
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14, (a) Relevant Forms and a). Web link: https://ibbi.gov.in/downloadform.html
(b) Details of authorized b). Not Applicable

representatives are available at:

Notice is hereby given that the National Company Law Tribunal New Delhi, Principal Bench, New Delhi has
ordered the commencement of a corporate insolvency resolution process of M/s. FDS MANAGEMENT
SERVICES PRIVATE LIMITED as per order against Company Petition No. 1B-1085/PB/2020 as on
Monday, 9" January, 2023.

1. The creditors of M/s. FDS Management Services Private Limited are hereby called upon to submit their
claims with proof on or before Saturday, 28" January, 2023 to the interim resolution professional at the
address mentioned against entry No. 10.

2. The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means in the relevant forms to be
downloaded from web link mentioned in col 14.

3. Submission of false or misleading proofs of claim shall attract penalties.

Manoj Kumar Anand

. th

Elate'_lli Ja[r;u?r:_y, 2023 Name and Signature of Interim Resolution Professional
ace. New Delhi Registration No 1BBI/IPA-001/IP- P00084/2017-2018/10180


https://ibbi.gov.in/downloadform.html
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UCO BANK

i Gk, of Indla Undesrisking)

BERANCH OFFICE: NIZAMUDDIN WEST, NEW DELHI-110014

POSSESSION NOTICE (For Immovable Property) (Appendix IV [Refer Rule 8(1)]

Whereas, the undersigned being the Authorized Officer of the UCO BANK, Nizamuddin West Branch, New Delhi
under the Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(No. 54 of 2002)} and in exercise of powers conferred under section 13(12) read with Rule 8 of the Security Interest
(Enforcement) Rule, 2002 issued a Demand Notice Dated 05.11.2022, calling upon the Borrowers: (1) MIS.
BALAJI SALES MR. SUDHIR KUMAR GUPTA (PROPRIETOR) S/0. PARSHADI LAL GUPTA Add:- 51
Church Road, Bhogal Jangpura New Delhi-110014. (2) MR. SUDHIR KUMAR GUPTA 5/0. PARSHADI LAL
GUPTA (Guarantor), Add:- 51 Church Road, Bhogal Jangpura New Delhi-110014, to repay the amount
mentioned in the notice being Rs.55,42,759.75 (Rupees Fifty Five Lakh Forty Two Thousand Seven Hundred
Fifty Nine and Paisa Seventy Five Only) as on 23.10.2022 + Interest (From 23 October-2022) within 60 days
from the date of receipt of the said nofice. The borrowers / Guarantors having failed to repay the amount, notice is
heraby given to the borrower and the public in general that the undersigned has taken Possession of the propery
described herein below in exercise of powers conferrad on him'her under section 13(4) of the said Act read with
Rule & of the said rules on this 12" Day of January of the Year 2023,
The borrowers/Guarantor in particular and the public in general is hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of the UCO BANK, Nizamuddin West Branch,
Mew Delhi for an amount of Rs.55,42,759.75 (Rupees Fifty Five Lakh Forty Two Thousand Seven Hundred
Fifty Nine and Paisa Seventy Five Only) as on 23.10.2022 with further interest from 23.10.2022 and incident
expenses, cosls, charges etc. thereon.
The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of
time available, to redeem the secured assets.

DESCRIPTION OF IMMOVABELE PROPERTY
Entire Basement of Property Bearing Plot No. 11 Situated at Church Road Bhogal Jangpura New Delhi-110014.
Registration MNo.16201 Book No.1 Vol. 4540 on Page No.J37 to 40 Registered Date 15122004 in
Sub RegistrarV New Delhi.

PLACE: NEW DELH| DATE: 12/01/2023 Authorised Officer, UCO BANK

$fSa6t & & Indian Bank

STRESSED ASSET MANAGEMENT BRANCH,
1" Floor, Main Branch Bldg.. Hazratgan], Luchknow-226001, Ph, 0522-2287514, 2286544

MOTICE OF SALE E-AUCTION
Motice in intended sale under rule &(8) of The Security Interest (Enforcement Rules) 2002 under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act - 2002

Whereas, the Authorized Officer of Indian Bank (Erstwhile Allahabad Bank) had faken sonstructive possession of the Tallewing
propartylies pursuant to the notca issued under Sac 13(2) of the Securitzation and Reconstruction of Financlal Assels and Enforcemsnt
of Security Interest Acl, 2002 in the following loan accounts with right fo sell the same of "AS 15 WHERE 15, AS IS WHAT 15, AS 15
WHATEVER THERE IZ" basis for reslization af Bank's dues phus intenast as delailed hersunder and whareaas consequent uplio lailuee 1o
repay the dues, the undersigned in exercise of power conferred under Section 13(4) of the said Act plattorm provided by the Serice
Provider, contact & detail for Symbolic Possession of property is available at present

. UCO BANK KIRTI NAGAR; No B6 Tagore Market,
‘F,.._._i' ﬂ?ﬁaﬁ'ﬁ? s Kirti Nagar, New Delhi, Delhi 110015

| mewbbeme e e | W
Proforma of Auction Notice to be circulated among local builion Dealers / Merchants / Members of Public.
The sale by public auction of ornaments pledged with the Bank in the following advance accounts will be held at
the above branch premises on 31.01.2023 at 04:00 P.M. Bids in close envelope along with DD/Pay Order of 25%
of Reserve Price can be placed on or before 31.01.2023 upto 2:00 P.M. The details of the ornaments proposed to
be auctioned are given below. Purity of Gold is 18 to 22 Carat.

Classifieds

— PERSONAC

I,Rubina Khan W/O-Imran
Khan R/0-1658 Kucha Dakhni
Rai Pataudi House
DaryaGanj,Delhi-110002,Have
Changed My Name To
Rubeena Khan,Permanently.

0040649837-10

Sr] Account Number | Name of the Borrower Date of Description of | Net Weight™ Reserve | Amount Outstanding
No and Address NPA Ornaments of Gold price | (excluding interest antI
(Gram) (in Rs.) | Bank Charges)(in Rs.)
1702010610009017 GURJEET KAUR, 29705202203 Rings, 04 pair — 62.7 gm | 2,18,502.0€ 1,82,692.00
1C-164 Namdhari Colony, earrings, 01 kada,
Ramesh Nagar Delhi DELHI 01 chain, 01 pair of
tops, 01 bracelet
2702010610009031 GURIEET KAUR, 29705720220t pairof jhumki, 284 g 1,00;584-0C 91,000.00
1C-164 Namdhari Colony, 01 rings, 01 chain
Ramesh Nagar Delhi pendal
3702010610009000 ANITAKUMARL, D-114A—29:05:2022 01 kada, 02 pair26:300gm —89;946.00 7898100
Second Floor, Freedom earrings
Fighter Enclave Gate No 14 |
Near Sarai, IGNOU, Delhi-68 .
The said auction shallbe subjectto the following terms & conditions:-

1. Each bidder should pay an earnest money of 25% of the reserve price before participation in the auction. The earnest deposit]
paid by the successful bidder would be forfeited in case he fails to pay the balance amount and take delivery of the Jewellery.
Ornaments/ Coins on the next working day of the date of auction.

. The Bank does not guarantee the weight or purity of the Jewellery/ Ornaments/ Coins, either of its gold contentsor otherwise.

. The jewels are available forinspection by the intending bidders during business hours on any working day in the Bank.

. The jewels will be handed over to the highest bidder on payment of the balance amount within 24 hours or on the nex{
working day of the bank during its business hours.

. The unsuccessful bidder shall be entitled for the refund of the earnest money immediately after the auction gets over

. It shall be lawful for the Bank to stop the auction at any stage without any reason thereto in which case the earnest money
shall be returned to whoever makes the deposit.

7. Utlimate decision regarding acceptance of an offer for purchase of jewellery through auction would be that of the bank and

the bank is not bound to accept the highest offer.

B~ oD

o O

8
]

. GST willbe charged over and above the auction price as per applicable GST rule

\

W1

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations of
individuals advertising in its newspapers or Publications
We therefore recommend that readers make
necessary inquiries before sending any monies of
entering into any agreements with advertisers of
otherwise acting on an advertisement in any manner
whatsoever.

Form No. 5
The Debts Recovery Tribunal Lucknow

800/1, University Road, Near Hanuman
Setu Temple, Lucknow-236007

[Summon To the Defendanis under section
19{3) of the Recovery of Dabis Due to the
Financial Inglituticn Act 1993 read with Rule
12 and 13 of the Debts Recovery Tribunal
(Procedure Rule 1993)

PUBLIC HOTICE
MORICE & hereby given (hal Share Cemificale ho, 20580 Bor
100 agu iy snares boanng Sshnctie Mas 1394441 T 3394540
(aoth inclisiwied cosprised in Falo Mg, 17056 ol Bhirat Réran
Linred havirg fs Repeberad OMce al 1500 Vikram Tower,
Rageradia Flace, Wew Delbi 1HEKR regiviered in the name of
M, BALWSMDLR SIMGH have baen lost | hawe fow applied o
the Compasy For istee ol Supicate share certilicates in iz
of the above. &y parson having any obiectan b the isspe
{al depbcae SBam cemificated in B of Said angnal shane
erihcate, |5 requesied fo lodge helhar oSjechos therzto
wilh 1k Compary al the abovse address or with Thisr Regisirar
and Transler Apemt, M5, Lisk lsbame Indiz Privale Limileg,
Mahle Heights, 150 Flear, Plat ke 2, €1 Black L5, Mear Saviri
Market, lanakpar, Wew Delthi - 100058, @ wnting, within 15
days Teem (ke dare ol pablication &l this Notice,
Mame & Address of Share Holder:
MES, PESHPS RAK|WFEOF UE AN AR KRR HIRSE 80, 753
WART NI, 10, BHESILA SHMCHRAN, S0T (UNHGS FIHIE MR

BHARAT EKANSH LIMITED

REGD. OFF. -PLOT No. 586, Pocket C, IFC, Ghazipur, Delhi-110096
CIN: LT4899DL1985PLC020973, Ph.No.9355777335-36, Website: www._bharatekansh.com, Email: bharat.ekansh.ltd@gmail.com

Extract of Consolidated and Standalone Unudited Financial Results for the Quarter Ended 31 December 2022

Dt of Depand Mofice| 8} Reserve Price | Date & time for
. b} Earmest Mon submissicn of
&, Hame & Addrass of the Deserigtion o D of Pssession | B) Ear v il | EMD amount for
Mo Borrower(s)/Propuiter/Partners! Thia fetrofridbie Mok i | ) ME:?rUE‘HDEm g-auction
Director|sWGuarantons Property moriga Sescired Debil
(eHG e ¥ gaged d) Incraase in | Crate B Time of

Bid Amount g-auchan

Branch: Strexsad Assel Management

1 |Borrowsr: M's Rohtas Projects Limited, Flat Mo, 2, First Fioor, F-50 B, | Allthalpari Spameiof | 0BOS.2018 | a) 7 50,13,000-| Till 23,01.2023
Wachu Vinar Ext. Palparganj, Mew Delhi- 110052 fhe praparty iTevamis | B SES00-( 1y a9,01.2023
Corp. Office; 27118, Raja Ham Mohan Rai Marg, Lucknow- 226001 conssling of Flal Bal g 4 26 624,00 o] 21TOISEMTE, | ap 1100 AN
Managing Director & Guarantor; Shri Pankaj Rastogi S'o Jawahar Lal| 304 on the thid Flcor | o0 - ha s 201 | IFSG: IDIBOMESE|  foo4:00 PM
Rastogi, (Mow Oeceased) Rio 141 Madan Mchan Malviya Mang Lucknow- | al Rohlas Winlage { i luiher interssl Hazrasgan]

TR Apariment, Jopalng | cost other chamges Branch
Director & Guarantor: 1. Shri Piyush Bastogi Slo Laami Chand Rastogi, | Read, Lwcknow, [Bnd sxpanses hesson d} 7 10, 000

Rl #4111 Madan Mohan Maleya Mamg, Lucknow-220001, 2, Shri Paresh
Rastogi 5o Laxmi Chand Rastog, Rfo Flat Mo, 833, Rahias Courd, Gokhlay
Mary, Lucknpw- 236001

Guarantor: 1. hri Despak Rastogi 3o Shri Marendra Kurer Rasiog, Ria
141 Jopling Road, Luckrow-226001. 2, WS Robias Properties, 27118 Raja
Ram Mohan Rai Marg, Lucknow-226001. Regd. Office: 67, Halwasiva
farkal, Hagralgand, Lucknow - 226007, 3, Smit. Meeti Rastogl Wio Shri
Farasn Rastogl Rio Fag Mo 803, Robias Court. Gokiey Marg, Lucknow-
FAE001, 4, Sent. Meata Rastogi Wit Shri Panky Rastogi, Riv 14/, Madan | South; Housse of Wr
fcan Malviya Marg. Luckrow-226001 dpun Lal

Admeasuring Areac
7T 3. FL, Orarer:
Wis Rohtas
Properties, Bounded
by: East: Japling
Raad, West: Gokhiey
Wikar Marg, Worth:
Houss of Mrs. Biwas,

contact Indian Bank (Erstwhile

Far verflcation about be dnnumant.;mpaﬂy & Inspection thereof, the intending bidders maag
r 270120053 and for auction related guary

Allahabad Bank), abowe menticned Branch, Lucknow during office hows before on
intending bidders may contact above mentioned Branch.

For Downleading further details and Terms and Conditions, please visit: (i) httpsiwww.ibapd.in, (i) hitps:Mwww.msicecommerce.com.
THE BORROWER(SVGUARANTOR(S) ARE HEREBY NOTIFIED ABOUT THE SALE NOTICE UNDER THE SARFAES| ACT, 3002
Authorised Officer, India Bank [Erstwhile Allahabad Bank)

Date: 13.01.2023, Place: Lucknow

Place : Mew Delhi

: 1300142023

Consolidated (Rs. in Thousands) Except EPS| Standalone (Rs. in Thousands) Except EPS
gl _ Quarter Nine months|  Year Quarter Nine months|  Year
Mo Particulars Endad endad Ended Ended ended | ended

1222 | 1121 H-12-22 3M-03-22 | 311222 | 1121 H-12-22 | 31-03-22
Unaudited | Unaudited| Unaudited | Audited | Unaudited | Unaudited | Unaudited | Audited |
1 | Revenue from Operation 247126 a00.00 032491 201541 24106 S00.00 932401 | 201541
2 [ Net Profit!{Loss) for the Penod (before tax, exceplional Hems) -B31.08] -11,745.38] -1014.42 | -11,958.06] -57217| 18228 -881.72 292,86
3 | MNat Profit!{Loss) for the Period bafora ta (aflar excaptional items) -831.09| -11,745.38] 104442 | -11,958.06] 57217 18228 -981.72 28286
4 | Met Profit!(Loss) for the Penod after lax (after exceprional tems) -831.00| -11,745.38] -1.014.42 | -12.034.300 -572.17 10225 -031.72 216.62
§ | Total Comprehensive income for the period {comprising profit’ (|oss)
for the period (afier taxiand other comprahansive income (after tax) -B31.09| -11,745.38] -1,014.42 | <12,034.30) 57247 18225 -981.72 216.62
6 | Equity Share Capital 30,0007 S0,000.21 -S0000.21 | S0,000.21) S0,000.21 | 5000021 | -S50,000.27 | 50,000.21
7 | Reserves excluding revalualion reserves 490 B62 30 491,929.31 480,8582.30 |491 876.72] 1599514 (1697320 | 1599514 | 16,976.86
8 | EPS (Faca Value Rs. 100- par share) Mot Annualised
1. Basic: 017 «2.39 .20 241 .11 0104 .20 0.04
2. Diluted:; 017 -2.35 0,20 -2.41 .11 0.04 -0.20 0.04
MNote:

gy The above is an exfraci of the detailed formad of Quarter encded 31 December, 2022 of Corscidated snd Standalons Financial Resulls filed with the Slock Exchangss under Reg 33 of SEBI
[LODR], Reg, 201% The Full format of the Quarier and Year ended fnancia results are available onthe website of the Companyie. www bharatskanshlimited, com
For Bharat Ekansh Limited

Vishal Kumar Srivastava

| Managing Director)

Sdi-

Phoenix ARC Private Limited
CIN: U67190MH2007PTC168303
Regd. Office: Dani Corporate Park, 5th Floor, 158, C.S.T Road, Kalina, Santacruz(E),
Mumbai - 400098Tel: 022- 6849 2450, Fax : 022- 6741 2313 Email: info@phoenixarc.co.in
Website: www.phoenixarc.co.in

AL

Phosnix ARC
g

In exercise of the powers under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (SARFAESI Act) read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002 (RULES) and
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RESERVE BANK OF INDIA

LA, No. 68412022 Date : 20-10-2022
PUNJAB NATIONAL BANK
VargUE oo Applicants

KAPIL KUMAR AND OTHERS
woDefendants

To,

1. 5ri KAPIL KUMAR [ BORROWER)
(PAN MNo. AUXPKB636K), Siao Mr
Dhyan Singh

151 Address: Fiat no P-1. 08th and 9th
Floor, Block Mo. 2, Purvanchal Silver
City, Sec PL-2, Greater MNoida, Gautam
Budh Nagar, Uttar Pradesh-201308

2nd Address: House Mo 70, Village
Pavi Sadakpur, Loni, Ghaziabad, Uttar
Pradesh, 201102

Ird Address: A- 3/406, Tower No -7,
Silver city-2, Opp. Wipro, Greater Noida,
Sector PHI-3, Greater Moida, Uttar
Pradesh-201308

2. SMT JYOTI{ CO-BORROWER)

{ PAN No. AMAPJOST8N), Wio Mr. Kapil
Kumar

Silver city-2, Opp. Wipro, Greater Noida,
=actor PHI-3, Greater Moida, Uttar
Pradesh-201308

2nd Address: House No 70, Village
Pavi Sadakpur, Loni, Ghaziabad, Uttar
Pradesh, 201102

Ird Address: Flat no P-1, 08th and Sth
Floor, Block Mo, 2, Purvanchal Sikver
City, Sec PL-2, Greater Noida, Gautam
Budh Nagar, Uttar Pradesh-201308

3. SRISHYAMVIR SINGH
(GUARANTOR)

(PAN MNo.BDXPS5363J), Sio Eri
Premraj Singh Ric Village Shakipur,
Greatar Moida, District- Gautam Budh
Magar, Uttar Pradesh - 201306

In the above noted application you are
required to file reply in the Paper Book
form in Two Sets along with documents
and Affidavits (if any) personally or
through your duly authorized agent or
legal praciitioners in the Tribunal, after
sarving copy of the same on the applicant
or his counsed { duly authorized agent after
publication of the summons and
thereafter 1o appear before the Presiding
Officer on 16-01-2023 at 10.30 AM,,
failing which the application shall be heard
and decided in your absance
Registrar
Debts Recovery Tribunal,
Lucknow

G ERSMENT Oep ISENLA
MINISTHY O FINASCE, DEPARTMEST OF REVESLT

CEMNTHAL ICIAMEEYCRF ISINEEEL |}

PAKES &%EN 1S TORES

BIREC TOHEATE GENERAL OF CO00S AND SERVICE Tk
AT PO, NS T NG
TR AT R REA AT, S BT B ik

CONSUMER WELFARE FUND- CALLING FOR PROPOSALS

pursuant to the possession of the secured asset of the borrower/guarantors/mortgagors mentioned hereunder vested with
the Authorised Officer under the said SARFAESI Act and RULES for recovery of the secured debts, the Authorised Officer

has decided to sell the secured assets by auction sale. wwwrhiﬂrﬂjﬂ T Consumer W -\.'Illns:.l' Fund has been sl up i !u-.-.l:l-.Ll.m ¢ wilh the Ruk 07 7TA) of
Notice is hereby given to the public in general and to the borrower/guarantors/mortgagors in particular, that the under i : L I"""i“,“"' j I: "I"I"'"'I I'"“"“II”' "'"":"J ':'“’;‘ ,: g Ay
i i i i imi i ini i i - - H = = HIWIES oy sisakls 00 CRIBEILID 51 SARIRAT IO NS ST 150 Sl TR
mentlor)ed properties mortgaged to Phoenix ARC angte L|m|tgd_act|qg in its capacity as_Tru_stee of Pho_enlx Trust-FY 22-21 HEdrESSEI Df com plalnts ﬂg qinst EI‘IHIIES rEﬂI.IIEltEEI h|’| REI o R
(Phoenix) (pursuant to assignment of debt by Hero Fincorp Limited, in favour of Phoenix vide the Assignment Agreement o
dated 30.12.2021 will be sold on “AS IS WHERE IS, AS IS WHATEVER THERE IS AND WITHOUT RECOURSE BASIS” 'I*I“-ﬂl-' HVE: : 1
condition, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc. as detailed below = w objective ol e Fand i 1o croale consimer swaeness on Goods and Services. Tas
in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002) through Reserve Bank l"tegratﬂd Ombudsman Scheme TGST) This uclides proviling Baancinl assistaice and implementag meassies
website https://www.bankeauctions.com as per the details given below: i 0 order o prosmode al prodect the wellire of the comsmmers
. pr - P —— ght e —————————— Reserve Bank of India (RBI) launched the “Reserve Bank — Integrated Ombudsman '
ame of Borrower:- M/s. We Care Fitness Represented through its Propriefor Mr. Raj Rani Singh D- -4, Ground Floor, x: . ; ; : ; i
Central Block,Near M-Block, opposite J & K Pocket,Dilshad Garden, Jhilmil, Delhi — 110095 Scheme, 20217 (RB-10S) by integrating the erstwhile Ombudsman Schemes applicable for et st G A el M ARy ol
Name of Co-Obligant/Guarantors /Mortgagors/ Partners:-Mr. Raj Rani Singh and Mr. Rohit Chalukiya banks, non-ban klﬂﬂ financial companies, payment system participants and Credit Goversiment of Indin’ Public Becter Undertaking’ Privele Otamnlitions! NGO
Amount due as per SARFAESI Notice dated 27.01.2020: Rs.1,62,00,041.50/- (Rupees One Crore Eighty-Two Lakh Six 3 i H engaged in Consuner Welline Activities aisl wlso mee (he eligibility crmens svailabhke
Thousand and Forty One and Fifty Six paisa Only) as on 13.01.2020 with future interest at the contractual rate on the aforesaid Information EDmI'.'I anies {'GlCE:i The HE"IUS p[ﬂ‘:’ldEE cost-free redress of customer o CRIC welsite sl liftps www chac pov mresources Tidocs
amount together with incidental expenses, costs, charges etc. complaints involving deficiency in services rendered by the Regulated Entities (REs) of RBI, cbec/bome _linkw/consumerwelfurefund 3208 Ligibility
T ox R if not resolved to the satisfaction of the customers or not replied within a period of 30 days
ITEM NO. 1 IMPORTANT DATES:
Property no. 1: Flat D-1 (front side) Third Floor area measuring 92.90 Sq. Mtrs. built on property bearing Plot No. D-216/3, in Central Block t]'_llr the RE. Applecations will be received fom (9% Janoary, 2023 to 09% Felmary, 2023 wll 11:59
area No.3, situated in Central Block, in the revenue estate village Jhilmil Tahirpur, Dilshad Garden, Delhi 110095. Al Apprhcations are 1o be apphied vin canael only. Applcations are 1o e sl o

depgst-chuitgpoy, m

The RB-10S adopts a “One Nation One Ombudsman” approach for all complaints against
any RE. It is therefore no longer necessary for a complainant to identify under which GUIDELINES AND APPLICATION FORMS:
Ombudsman scheme/office, he/she should file a complaint with the Ombudsman. RSER Cviidelines on Consimer Welfre Fund are available on CBIC Website st

; ] : E hilps.www clne. gov, mdhildocs-chechome hnks TConsumer®e20W el fare®s
Complaints received at RBI against the REs not covered under the RB-10S5 are redressed at BN 20Fund®u20-420Calling*s20proposalsa2Ounder s 20rhe*20schem:
the Consumer Education and Protection Cells (CEPCs) of RBI. Any complaint against an RE
Gl bE ﬁIEd thrﬂugh one Dﬂhﬂ f[}HDWiﬂg deES & |!r||'~_ I.:'I'l'l.'u el _|.'|.|I:l. 1k |I|.--.|l||||.'-:-. Idnes -l 'I||'-||;|.' ks |11||1|'.|:|||.'| wel o

; u i aty farefinmd! T d0A % 2 0appleation®a 2 0 fonn®e 20- 6 20 Eng ish pdf
Online - through the Complaint Management System (CMS) portal of RBI on _ | -
l'tH[JS..-"fﬂl‘l‘lE.l‘l]iﬂrﬂ.ln % F||E aﬁﬂmplalﬂt For anvy clasification, emnil todgpsi-chicifpoy m or contact ws mi 00 1-670C800

* MSCLAIMEK: THE CALL FOR PROPOSAL BS ONLY AN INVITATHN
Physical complaint (letter/post) in the form as specified in Annexure ‘A’ in the RB-105 i ghealunlli e
to “Centralised Receipt and Processing Centre, 4" Floor, Reserve Bank of India, Sector i
-17, Central Vista, Chandigarh—160017"

Director Gemeral

Please visit hitps://cms.rbi.org.in or contact on toll-free number — 14448 (8.00 am to
10.00 pm) for Hindi and English on all weekdays except national holidays; for 10 other | FORM A )
regional languages i.e., Assamese, Bengali, Gujarati, Kannada, Malayalam, Marathi, Odia, PUBLIC ANNOUNCEMENT
Punjabi, Tamil and Telugu from 9:30 am to 5:15 pm on all weekdays except national [Under Regulation 6 of the Insoivency and Bankruptcy Board of india
halid f inf i includi f entit d der RB-10S d (Insolvency Resolution Process for Corporale Persons) Regulations, 2016]
CEPCs. FDS MANAGEMENT SERVICES PRIVATE LIMITED

[ isi = . RELEVANTPARTICULARS I
Appeal against decision of RBI-Ombudsman . [Name of Corporate Debtor FOS MANAGEMENT SERVICES PRIVATE LIMITED
Appeal against the decision of RBI-Ombudsman can be filed online on CMS portal at 2. |Date of incoeparation af Corporate Debtor | 05t January, 2007
https://cms.rbi.org.in > File an Appeal or sent to the Appellate Authority, Reserve Bank | |3 Aoty urdst hich Ceporale Deicrfs | Regisar of Comparies, Rew Dl
of India, Consumer Education and Protection Department, Central Office, 1" Floor, | [ {coperte ienity o | Limied Liatiity
Amar Building, Sir P M Road, Fort, Mumbai 400 001 (E-mail aaos@rhi.org.in) within30 | | fjg';tfm EﬁEiZiﬁif:ﬂ”
days of receipt of the communication of the RBI-Ombudsman’s decision, only if the | i any
complaint is closed under the appealable Clauses of RB-105.

prircipal e (if any) of Corporabe Debsar
Important Information

Note 1: Before lodging any complaint under the RB-I0S/CEPC, the complainant must
approachthe concerned bank/NBFC/Payment System Participant/CIC withthe grievance. If
the grievance is not redressed within 30 days or if complainant is not satisfied with the reply
given by the bank/NBFC/Payment System Participant/CIC, he/she can approach the RBI- :

roperty no. 2: Ground Floor (front side) measuring sq.1t super build up area, bullt on property bearing Plot No. D-

Block area No.3, situated in Central Block, in the revenue estate village Jhilmil Tahirpur, Dilshad Garden, Delhi 110095.
ITEM NO. 3

Property no. 3: Ground Floor measuring 1140 sq. ft. super build up area on property bearing Plot No. D-216/4, (area
admeasuring 123 sq. yds. out of area measuring 250 sq. yds.) situated at Central Block, in the revenue estate village Jhilmil
Tahirpur, Dilshad Garden, Delhi 110095.
Possession details:- The above properties are in Physical possession of Phoenix as per provisions of SARFAESI Act.
Date and Time of Inspection of Property:-03.02.2023 (Friday) 12:00 noon to 2:00 pm
Reserve Price:- Property no. 1: Rs. 50,00,000/- (Rupees Fifty Lakhs Only), Property no. 2: Rs. 60,00,000/- (Rupees Sixty .
Lakhs Only), Property no. 3: Rs. 45,00,000/- (Rupees Forty Five Lakhs Only) .
Earnest Money Deposit:- Property no. 1: Rs. 5,00,000/- (Rupees Five Lakhs Only), Property no. 2: Rs. 6,00,000/- (Rupees
Six Lakhs Only),Property no. 3: Rs.4,50,000/- (Rupees Four Lakh Fifty Thousand Only)
EMD Remittance Details: Bank Account — “PHOENIX TRUST FY 22-21” Current Account: 5846242904; Kotak Mahindra "
Bank Limited, Branch: Kalina, Mumbai, IFSC Code: KKBK0000631 ]
Incremental Value:- Rs. 50,000/- (Rupees Fifty Thousand Only) & in such multiples
Last date for submission of EMD:- 23.02.2023 (Thursday) before 6 pm
Date & Time of E-Auction:- Property no. 1: 24.02.2023 (Friday) between 11am to 12 noon

Property no. 2: 24.02.2023 (Friday) between 11am to 12 noon
Property no. 3: 24.02.2023 (Friday) between 11am to 12 noon

Link for Tender documents of the property: https://phoenixarc.co.in?p=1990&preview=true

, In Centra

"I"' Apphecation formus are available &l

CBC 155021

Terms & Conditions:

1. The Auction Sale is being conducted by the Authorised Officer under the provisions of SARFAESI Act with the aid and
through e-auction. Auction/ Bidding shall be only through “Online Electronic Mode” through the website https://www.
bankeauctions.com M/s. C1 India Private Limited is the service provider to arrange platform for e-auction.

2. The Auction is conducted as per the Terms and Conditions of the Bid Document and as per the procedure set out therein.
For detailed terms and conditions of the sale the bidders may go through the website of Phoenix, www.phoenixarc.co.in
and the link mentioned herein above as well as the website of the service provider, www.bankeauctions.com for bid
documents, the details of the secured assets put up for auction/ obtaining the bid form.

3. The bidders may participate in the e-auction quoting/ bidding from their own offices/ place of their choice. Internet
connectivity shall have to be arranged by each bidder himself/itself. The Authorised Officer/ Phoenix/ service provider shall
not be held responsible for the internet connectivity, network problems, system crash down, power failure etc.

4. Fordetails, help, procedure and online training on e-auction, prospective bidders may contact Mr. Hareesh Gowda of M/s C
1 India Private Limited, Contact Number: +91-124-4302020/2021/2022/2023/2024, +91-9594597555/07291981124/25/26,
Email ID: support@bankeauctions.com

5. Bidders may also go through the website of Phoenix, www.phoenixarc.co.in for verifying the details of the secured asset
put up for auction/ obtaining the bid form.

6. The e-auction will be conducted on the date and time mentioned herein above, when the secured asset mentioned above
will be sold on “AS IS WHERE IS, AS IS WHATEVER THERE IS AND WITHOUT RECOURSE BASIS” condition.

7. All the intending purchasers/ bidders are required to register their name in the portal mentioned above as https://www.
bankeauctions.com and get user ID and password free of cost to participate in the e-auction on the date and time as
mentioned aforesaid.

8. For participating in the e-auction, intending purchasers/ bidders will have to submit the details of payment of refundable
Earnest Money Deposit of 10% of the Reserve Price of the Secured asset along with copies of the PANCARD, Board
Resolutions in case of Company and Address Proof on or before the Last date for submission of EMD mentioned above.
Intending purchasers/bidders are required to submit separate EMDs for each of the ltems (properties) detailed herein above.

9. The successful purchaser/ bidder shall deposit the 25% (inclusive of EMD) of his/ its offer for each of the Item (properties) by
way of RTGS/NEFT to the account respectively mentioned hereinabove on the date of auction mentioned above or not later
than next working day before the closure of banking hours, which deposit shall have to be confirmed by Phoenix, failing which
the sale will be deemed to have been failed and the EMD of the said successful purchaser/ bidder shall be forfeited.

U74140DL200TPTC 157502

COA Built LIP Frat Mo 30 Ground Fhoor Block-3
Situated at Shivaji Marg Moti Magar, Mew Delhi,
Wiest Delhi - 110015 India

9th January 2023

|Insobvency commencement date in
respect of Corporate Delrtor

.| Estimated date of closure of ingolency
resolulion process

B, |Mame and Registrafion number of the
nsalvency prafessional acting as Infarim
Resalution Professang

Address & amail of the inlerdm resciution
profassianal, as reqistarad wilth the board

[EF]

—d

Bth July 2023 {180th day from the date of
commancamant of fasalution procass)

Manoj Kumar Anand
Reg. No.: IBEIPA-DWP-PLO0S4 201 T-2018101 80

. Regd Address: 2, Communily Centra, 3ad Flaor,
iMear PYRMcDonald), Maraing, Mew Delhi-110023

10. The EMD of all other bidders who did not succeed in the e-auction will be refunded by Phoenix within 72 hours of working DthdﬁmanEEFE. ThE com ﬂ!ﬂiﬂﬂnts can ﬂp []ﬂ]ﬂﬂh ThE HB|FDthd5mEn Hn}l'ﬂmE Wlthm Email: anandmanciai@gmail.com
days from the closure of e-auction. The EMD shall not carry any interest. 101504 3 | 1o be used for 7 O b Centra. rd EI ™
11. The balance amount of purchase consideration shall be payable by the successful purchaser/ bidder on or before the one year of I'E[:-Eipt of such re ph‘ from the concerned bank / NBFC / sl"slem e nm' HE"'":‘.“_I i EI:? s AT WS, S waou, ¢ 'F:r
cormesponcence with the Imerm FYRMcDonald), Naraina, Mew Delhi-110028
fifteenth (15) day of confirmation of sale of the said secured asset or such extended period as may be agreed upon in ey X : Resclution Professional ks : Z
writing. In case of default, all amounts deposited till then shall be liable to be forfeited. participant/CIC. In case no reply is received from the bank/NBFC/Payment System | | |ResoiionProfessional Email: fdscirp@gmai.com
12. For inspection of the property/ies or more information, the prospective bidders may contact Mr. Mahesh Malunjkar/Mr. T i : thlat 11| Last dale for subimession of claims 20th January, 2023
Ajit Kewin / Ms. Priyanka Pol, at abovementioned address or mahesh.m@phoenixarc.co.in/ajit. kewin@phoenixarc.co.in/ Fartdﬂlpanvﬂiﬂ. HE' ﬂmnl.ldsman. can be prrﬂﬂﬁh'&d En}"tlme W|th||'| one year and one 12.|Classas of oreditors, if any, under diause (b) of| Name the class (es): Not Applicable
priyanka.pol@phoenixarc.co.in(email) or on 09920381684/8976809854(mobile). . . month from the date of representation to the entity. subrsachon {BA) of section 21, ascertained by
1 ¥
13. At any stage of the auction, the Authorised Officer may accept/reject/modify/cancel the bid/offer or post-pone the auction #a Ienm Resalfion Professiong
without assigning any reason thereof and without any prior notice. . i imed i R it -
14. The successful purchaser/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase Note 2-. The Eﬂmplalﬁaﬂt ML‘IST indicate hls"lr her name, address and present contact 13| Names :ihrsl:l_n.'e'r:_.'p'::lessu-na's danlited) Not Apglicabl
consideration, stamp duty, registration fees, etc. that is required to be paid in order to get the secured asset conveyed/ numbgg‘ In thE Written E[]:|'|"|p|a|nt. .t':'“':m? ‘Tm"mjmmﬂrm‘ﬁﬂmms
delivered in his/herl/its favour as per the applicable law. in @ class {three names for each dass)
15. The payment of all statutory/non statutory dues, taxes, rates, assessments, charges, society dues, fees etc. owing to the i i 14| (8} Relevani forms availabie & a) Web fink: hitpsfibbi gowindownlozdiom. himil
property during any time, shall be the sole responsibility of the successful bidder only. mﬂﬂt 1“5[! rance a_“d Credit Guarantee Gﬂlpﬂ ratlﬂ“ (DICGC : ; (1) Datails of authonized reprasentabves | b) Mot Applicable
16. The successful purchaser/bidder shall be solely responsible for any cost / expenses / fees / charges etc. payable to the {Fﬂr [:[]mplamts agamst DICGG. members of pub“c can ||:"jgﬁ the {:.Dmpmmt at fD”DWlHﬂ are available at
society/any other authority towards the transfer of the rights in its / his / her favour. dd illd ' Notica & hereby given that Ihe Nalional Company Law Tribural New Dehi, Prawcgal Banch, New Dehi
17. 'El;ré?gBofrrtcr)]weSr/ Gug)tralnttors, \C[v?lcz) e;re liable ftc))rF\Eh? saidbou’[ts;[r?ncri]in%_duesf ;halléreat this ?ale l(\jloticet_as a r}otice under Rule d rEEEJ'IIE -mal 1,|' has andered the commencement of a corporate insohvency resolufion process of MIs. FDS Management
orthe Securlty Interest (Entorcément) Rulés, about the holding or the above-mentioned auction sale. i , ; Sarvices Private Limifed s per order against Company Petition Mo 1B-1085PR2020 a5 on Manday,
18. The intending bidders should make their own independent enquiries regarding encumbrances, title of secured asset put []'Epﬂslt Insurance and ﬂrﬂﬂ“ Euﬂrﬂﬂl&ﬂ I:-D[pl]l"ﬂtll]ﬂ I:DIEEE] Sih January, 2023 N i !
on auction and claims/rights/dues affecting the secured assets, including statutory dues, etc prior to submitting their bid. i el s roes Bnrl
The auction advertisement does not constitute and will not constitute any commitment or any representation of Phoenix. The EEHEFEI Managﬁr 1'-||:"g ':qm“'m?.mug'ﬁns Tn!g?“:‘dhr;;:m Private ;I[EI;:PI:"E ks “'ﬂlf"l‘."':'mrn:mj'!mﬁ
The authorized officer of Phoenix shall not be responsible in any way for any third-party claims/rights/due. DICGC. Complaint Redressal Cell Erll'x- -E;;IHE with prog vr:'l";"' itk Ht"‘q HJ‘Ih:I anuary, 0 Ie Infenm resalulion projessng
19. The particulars specified in the auction notice published in the newspaper have been stated to the best of the information RE E ’ pznu F ﬂ M h C H 5 5 #L?a rﬂls PE}Z"L':'";'T?E"? Er&rf' ':'_' ; T i A vl
of the undersigned; however, undersigned shall not be responsible/liable for any error, misstatement or omission. ildi | | r ihar ' AT linancial crediars Snall SUbmil Ner Giaims wiin prood Oy eiecironc means anly. All alhar rediars
20. In the event, the auction scheduled hereinabove fails for any reason whatsoever, Phoenix has the right to sell the secured |Bu ld ng. 001, Upp. Mumba entral R ay fation may submil the clams with procf in person, by post ar by electronic means in the relevant forms ta be
asset by any other methods under the provisions of Rule 8(5) of the Security Interest (Enforcement) Rules, 2002 and Mumbﬂl - 4'-“:"} ﬂﬂE dowmioaded fomwi link mentionedincol 1£,
SARFAESI Act, 2002. . . 3. Submission of false ormisleading preofs of claim shall attract penalties.
sd/ | The complainant can also approach Shri Mangesh Sorte, Deputy General Manager on Manoj Kumar Anand
Place: Delhi Authorised Officer

nterim Resolutien Professional for FOS Managemand Sanvicas Private Limited
Kegisiration No.: IBSIIFA-D01/1P- PODGE42017-2018(10180

Date - 15.01.2023

Date : 15.01.2023 Place: Mew Delhi

financi“. ep. .in

Telephone No. 022-23028000 or through generic e-mail at dicgc.complaints@rbi.org.in

Phoenix ARC Private Limited (Trustee of Phoenix Trust-FY 22-21)

New Delhi




| 15 SHa, 2023‘ 1 1

M}n&-ﬁ"‘haw ] CIN: L74899DL1985PLC020973, &= . 9355777335-36, a@@iEe: www.bharatekansh.com, $-#&: bharat.ekansh.ltd@gmail.com 1 0T muoTE B m._‘, i wes A
i DELH| CANTT-10, NOTICE INVITING TENDER | et alte S 5 PR
- 2 ; Eic CEAN N SUUH okl Ble : = . Ta H) SUTTH ol ©Ig et s* whwa, oedfiema R,
1, ADG, Adm & Coord invites sealed tender from vendars for procurement of . I 1 s B S B R S B 3 e s B S - .- " el orn <ta, o el —110088
High Lumens Projector for Zorawar Auditorium at Manekshaw Centre, Delhi ST=12-22 [ 31=12=21 [ 31=12722 3T=03=22 | 31=12-22 T~ 31=12=21 [ 31=12-22 31-03-22 ;
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